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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL H DQQAEED/BENCH HYDERABA D

0.A.NO.544/98

Betuean: Date of Order: 2-6~94,_—
G.Appa Ra@ .~ . Applicants w—

‘q
And

1. Senior Divisional Manager, Waltair,
South E8stern Railway, Uisakhapatnam.
(Central Point) —

2, Divisiva®l Railway Manager, Waltair,

Visakhapatnams, " .o Respondents.

. 2 Cén -
Counsel for the Appllaan*s + MriG.Rama Rao, Aduocataf(ND*J”fsyjj

Mforrneal P Lo .
é%é&m:
HON'BLE SRI T.CHANDRASEKHARA REDDY : MEMBER(J) v

- AND
HON'BLE SRT R.RANGARAJAN : MEMBER (A) -

The Tribunal made the following Ordep: —

et ek wwerlo WIL RIERIG L [ZD] Liie app.\.lcaﬂt.

There is np representation of the applicapf. Standing Counsel for
the respondents present. It is quite evident that the applicant is
not avincing any interest in this 0.A. In view of this position the
Griginal Application is rejected. Na@ costs, "

Prollge
W tof oo,

DEPUTY REGISTRAR(I)CC —

To.
1.5enior Divisional Manager, Waltair, Seuth Eastern Raaluay,
Ulsakhapatnam. (Central Point)..—

2. Dimisioaal Haxluay Managsar, ualtalr, sakhapatnnm.u,f Lk e 9
|4 “/’ U C?Lf‘\ ""‘., f;)g,__?'\ f|"ﬁ()4rfﬂl 7])?‘/]
3. One copy to Mr. G.Rama Rao, Advocate/ y,Hyderabad, —

4, One capy to MroN. R.Devraj, Sr.CGS3C, RT,Hyderabad. —
5. One spare copys _— -

6 oma Cepy T WMoy, ¢ av, Wedexclod |
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Dismigsed as\withdraw n

' Rejeoted}’Ordered\
No order ¥\to costs.
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CHECKED BY ' APPROVED EY

IN THE CENTRAL ADTNISTRATIVE TRYBUNZL
- HYDERABAD EEfCH 72T HYDERALBAD. .

. . X . ~. Q _

THE HQN'BLE MR,JUSPICE V.NEELADRI RO
| VICE CHAIRMAN
AND
THEE HO¥'DLE 1IR.A.T G\-?‘\RI‘HI ¢ METBER(A)

AND
THZ HCM'BELE MR.T.CHANDRASE!I%. R REDDY
MEMBER(CUDL)
e
LND- ‘
e et wasweaary OCRLWAS LUY 6 LD I )
Dated: Q- £ -1994,
. CRDER/JUBCMENL
I"&Q]";.//R.&/C.A. NO.
in!
O.a.lo, 5/\{/‘{/9.,4 .
T.i.No. (W.P, )

. Admitted and Interim Directions

Issuved. - \7L—v

Bl owed

N P\

Di\éposedﬁ with directions
Dismyissed. N\,

'smiss"eid for ) fault.
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